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Zee Entertainment Enterprise Ltd. v. Venkata Sai Media (P) Ltd., (Ram Krishna Gautam, Member), 
2026 SCC OnLine TDSAT 744 

Zee Entertainment Enterprises Ltd. v. Paavani Digital Communications, (Shashi Kant Sharma, 
Deputy Registrar), 2026 SCC OnLine TDSAT 725 

 Central Notification   [31] 
• Ministry of Finance [43/2026-Cust (NT) [Amendment in Notification No. S.O. 830(E)]] 
• Indian Bank [Indian Bank (Officers') Service (Amendment) Regulations, 2026 F. No. 

HRL/134/2026-2027] 
• Ministry of Agriculture [Plant Quarantine (Regulation of Import into India) (Fourth Amendment) 

Order, 2026 Noti. No. S.O. 2192(E)] 
• Ministry of Ayurveda Yoga and Naturopathy Unani Siddha and Homeopathy (Ayush) [Noti. No. T-

13020/4/2022-DCC-Part(2)] 
• Ministry of Commerce and Industry [Amendment for extension of validity of Minimum Export Price 

on export of Natural Honey Notification No. 9/2026-27] 
• Ministry of Finance [FEM (Non-debt Instruments) (2nd Amendment) Rules, 2026 Noti. No. S.O. 

2186(E)] 
• Ministry of Health and Family Welfare [F. No. RCD-15001/11/2021-Regulatory-FSSAI] 
• Ministry of Home Affairs [MHA, NIA Inspector General, Deputy Inspector General and 

Superintendent of Police (Group 'A' Posts) Recruitment Rules, 2026 Noti. No. G.S.R. 335(E)] 
• Ministry of Home Affairs [MHA, Narcotics Control Bureau, Deputy Director (Law), Group 'A' Post, 

Recruitment Rules, 2026 Noti. No. G.S.R. 96] 
• Ministry of Home Affairs [Noti. No. S.O. 2179(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2180(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2181(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2182(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2183(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2184(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2185(E)] 
• Ministry of Home Affairs [Indian Stamp (Punjab Amendment) Act, 2001 as extended to the Union 

Territory of Chandigarh Noti. No. S.O. 2259(E)] 
• Ministry of Home Affairs [Indian Stamp (Punjab Amendment) Act, 2003 as extended to the Union 

Territory of Chandigarh Noti. No. S.O. 2260(E)] 
• Ministry of Home Affairs [Punjab Prevention of Human Smuggling Act, 2012 (Extension to 

Chandigarh) Noti. No. S.O. 2261(E)] 
• Ministry of Home Affairs [Punjab Prevention of Human Smuggling (Amendment) Act, 2014 

(Extension to Chandigarh) Noti. No. S.O. 2262(E)] 
• Ministry of Home Affairs [Punjab Abadi Deh (Record of Rights) Act, 2021 (Extension to 

Chandigarh) Act, 2026 Noti. No. S.O. 2263(E)] 
• Ministry of Home Affairs [Noti. No. S.O. 2264(E)] 
• Ministry of Labour [Industrial Relations (Central) Rules, 2026 Noti. No. G.S.R. 342(E)] 
• Ministry of Labour [Noti. No. G.S.R. 345(E)] 
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• Ministry of Law and Justice [Income Tax Appellate Tribunal Superintendent (Group 'B' Post) 
Recruitment Rules, 2026 Noti. No. G.S.R. 98] 

• Ministry of Personnel Public Grievances and Pensions [Union Public Service Commission, Assistant 
Director (Confidential), Group 'A' Post, Recruitment Rules, 2026 Noti. No. G.S.R. 97] 

• Ministry of Petroleum and Natural Gas [Natural Gas and Petroleum Products Distribution (Through 
Laying, Building, Operation and Expansion of Pipelines and Other Facilities) Amendment Order, 
2026 Noti. No. S.O. 2193(E)] 

• Ministry of Rural Development [Noti. No. S.O. 2382(E)] 
• Ministry of Rural Development [Noti. No. S.O. 2383(E)] 
• Ministry of Science and Technology [Anusandhan National Research Foundation, Group 'A' and 

Group 'B' Administrative Posts Recruitment Rules, 2026 Noti. No. G.S.R. 311(E)] 
• Reserve Bank of India [Foreign Exchange Management (Authorised Persons) Regulations, 2026 

Noti. No. FEMA 401/2026-RB] 
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